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(c) and (d). Government of India ervtce improvement Group Scheme 

is awar that the n t t ftow m th 
· er Ganga at ara ka :dm g the 

lea e~on i · not adequate to m~t 
full equireinents ·of India and the 
onable needs lower down in 

Bangladesh. For this purpose, he 
Central Govel'nment has been en-

eavouring to augment the flows at 
Farak.ka and India has proposed 
Brahmaputra-Ganga Link Canal Pro-
j ct. Pursuant to the visit of H.E. 
Lt. ~n. H. M. Ershad and the signing 
of Indo--Bangladesh Memorandum of 
Understanding on 7th October, 198-2 by 
the Foreign Ministers of India and 
BanglaEle h, the tw.o countries have 
agreed to expedite studies of the eco-
nomic and technical feasibilitie of 
the Schemes which had been proposed 
by the either side in order to settle 
aj)on the optimum augmentation solu-
tion for urgent implementation. 

Amendment of laws to stop mal-
practices in Railway 

3917. SHRI CIDTTA BASU: Will 
the Minister of RAILWAYS be plea ed 
to state: 

(a) whether Government consider 
it necessary to suitably amend certain 
laws to stop the malpractices that 
have entered into the functioning of 
the Rai,l ways; 

(b) if so, whether the Government 
have since identified such laws; 

(c) if so the manner in which such 
• amendments are to be made; and 

(d) steps already taken in that 
direction? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENT:ARY AFFAIRS (SHRI MALLI-
KARJUN): (a) to (d). The Indian 
Railways Act, 1890 i's under review 
in consultation with the Mlnist-ry ot 
Law, Ju' tice and Company A airs 
with a view to replace it with a new 
:piece o.f legis1 tion to bring it in UQe 
with the pres nt day conditions. 

3918. SHRI K, T. KOSALRAM: Will 
the Minister of RAIL WA Y,S be pleased 
to tate: 

(a) the details ot "Services Im-
provement Group Scheme" of the 
Railway Ministry; and 

(b) the steps being taken by indivi-
dual Zonal Railway to implement 
this scheme? 

THE DEPUTY MINISTER IN THE . 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) and (b). The "Ser-
vice Improvement Group" Scheme 
envisages the setting up of multi-
disciplinary teams of officers charged 
with the responsibility of bringing 
about improvements in specifi area 
like R ervations, cleanliness at sta-
tions and in trains, maintenance of 
coaehes, caterin,g servic s, etc. As h 
problems are multi-faceted involvin 
the functioning ot different depart-
ments ot Railways, the multi-di ciplin 
character of Service Improvement 
Groups ensures co-ordinated and com-
prehensive action. Railways have set 
up several groups or task force at 
headquarters/ 'vision.al/station level 
to bring about aU round improv -
men ts. 

rop ut bt S bedule ribe 
at primary levels 

3919. SHRI HARIHAR SOREN: 
Will the Minister of EDUCATIOW 
AND CULTURE be pleased to state: 

(a) whether Governm nt are aware 
of large-sc le dropout of Scheduled 
Tribe students from the educational 
institution particulal'ly at primary 
levels; 

(b) wheth r any State-wis~ enquiry 
has been conducted to know t}le 
tee ons of dropout; 

(c) if so, what are th reasons 
therefor; and 




